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Censorship Rules

1957. DR VASANT KUMAR PAN-
DIT: Wil the Minister of INFOR.
MATION AND BROADCASTING be
pleased to refer to the replv given to
the U.S.Q. No, 847 dated the 22nd
February, 1977 and state:
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(a) while glving the new policy
have the Government taken into
account the recommendations of
Khosla Commission on obscenity and
vulgarity;

(b) w:ll these norms also apply for
foreign films imported for exhibition
in India; and

(c) has the attention of the Gov-
ernment been drawn to the com-
ments made by Mr. Subodh Muker-
lee of A.LF.P. Council regarding some
of the films exhibited in the Filmot-
osay 1978

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
L. K. ADVANI): (a) Yes, Sir.

(b) The Guidelines issued to the
Board of Film Censors will apply to
both Indian ang foreign films,

(c) Yes, Sir.

Funds for Welfare Schemes for s.C.,
S.T. and Weaker Sections

1958. SHRI B C. KAMBLE: Will
the Minister of HOME AFFAIRS be
pleased to state:

ta) the total amount provided in
the last year's budget for various wel-
fare schemes for Scheduled Castes.
Scheduled Tribes and other weaker
sectlions,

(h) total amount out of above as un.
spent, diverted to schemes other than
the welfare schemes for S.C. & S.T. and
allowed to lapse; and

(¢) the reasons ior the circumstan-
ces obtained in (b) above?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AF-
FAIRS (SHRI S. D. PATIL): (a)
The total amount that was arovided
in the last year’s (1976-77) Budget for
welfare schemes for Scheduled Cas-
tes, Scheduled Tribes and  other
weaker gections was Rs. 71,18,10,000/-
(Rupees seventy one crores, eighteen
lakhs and nineteen thousands only).

(b) and (c). No funds were diver-
ted to any other scheme. An amount





